702972-294161

REGIONAL OFFICE
: RAJASTHAN STATE POLLUTION CONTROL BOARD
?}7/ Plot No 68, Shanti Nagar, Main Highway Road, Sirohi , Rajasthan -307001
RPCB/RO/Sirohi/Legal-10/ /99 @ Date: o4 ,DI/M a4

Through:- Email

The Registrar
Hon’ble National Green Tribunal

Central Zonal Bench, Bhopal

Sub:- Compliance report of order of Hon’ble NGT Central Zone Bench, Bhopal order
dated 06/11/2023 in case of OA No. 160/2023 (CZ) Sangharsh Samiti, Mount

Abu through its President V/s State of Rajasthan & Ors.

Ref:- Hon’ble NGT Central Zone Bench, Bhopal order dated 06/11/2023 in case of OA
No. 160/2023 (CZ)

Sir,
With reference to above subject, kindly find enclosed compliance report of order of

Hon’ble NGT Principal Bench, New Delhi dated 06/11/2023 in case of OA No. 160/2023 (CZ)
Sangharsh Samiti, Mount Abu through its President V/s State of Rajasthan & Ors. for necessary

action please.
Regards,

Yours Sincerely

Encl: As above

!

’V
Regional Officer

RSPCB, Sirohi
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Visit report of Gandhi Vatika near Nakki Lake, Mount Abu, District Sirohi in

compliance of Order passed by Hon’ble National Green Tribunal, Central

Zonc Bench Bhopal on dated 06/11/2023 in the matter of Original Application

No0.160/2023(C7). Sangharsh Samiti, Mount Abu_through its President V/s

State of Rajasthan & Ors.

A committce for site inspection was constituted by Sub Divisional
Magistrate Mount Abu, District Sirohi vide order no. NGT/2023/816 dated
18/12/2023 incompliance of Order passed by Hon’ble National Green Tribunal,
Central Zone Bench Bhopal on dated 06/11/2023 in the matter of Original
Application No.160/2023(CZ), Sangharsh Samiti, Mount Abu through its President
V/s State of Rajasthan & Ors. of following official to inspect the site mentioned in
case and to report factual status:-

i Shri Shiv Kumar, Regional Officer, Rajasthan State Pollution Control

Board, Sirohi
ii.  Shri Rajendra Gupta, Assistant Town Planner, Nagar Palika, Mount
Abu, District Sirohi.

Committee visited site mentioned in above case i.e. Gandhi Vatika near
Nakki Lake, Mount Abu, District Sirohi on date 19/12/2023. The observations

during the visit were as follows-

1. A portion of land of Gandhi Vatika near Nakki Lake, Mount Abu,
District Sirohi was started paving for which laying of masonary stone
/Kharanja stone on the land was started. Some portion of land is covered
by masonary stone /Kharanja stone which is stopped in between. Some

masonary stone/ Kharanja stone and stone grit was fond accumulated at

the site. @,/
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2. During inspection Shri Navodit Singh, Assistant Enginecr, Nagar Palika,
Mount Abu, District Sirohi informed that work of pavement of land by
interlocking was started in Gandhi Vatika in reference to work order for
Fixing of Intcrlocking at Gandhi Vatika near Nakki Lake, Mount Abu
issued to M/s Mahcera Construction & Suppliers, Mount Abu issued by
Commissioner, Municipal Board, Mount Abu District Sirohi vide letter
no. MBA/W.0./23-24/1481-1485 dated 06/09/2023. Copy of work order
enclosed.

3. D.B. Civil Writ Petition No. 16413/2023 is filed on date 11/10/2023 in
Hon’ble High Court of Judicature for Rajasthan at Jodhpur by (1) Shri
Bharat Singh Rathore S/o Shri Heera Singh Rathore, Aged About 60
Years, 6/7 Sanand House, Nakkii Road, Mount Abu, District Sirohi and
(2) Shri Bharat Tyagi S/o Shri Omprakash Tyagi, Aged About 40 Years,
72, C.P.W Quarter, Ward No.19, Near Global Hospital, Block No.1,
Mount Abu, District- Sirohi against (1). State of Rajasthan, through The
Secretary to The Government, Department of Local Self Government,
Government of Rajasthan, Secretariat, Jaipur. (2). Director, Directorate of
Local Self Government, Rajasthan, Jaipur. (3). Municipal Board, Mount
Abu, District Sirohi Through its Commissioner. (4). M/s Maheera
Construction And Suppliers, Through Commissioner, Municipal Board
Mount Abu, District Sirohi regarding Fixing of Interlocking at Gandhi
Vatika near Nakki Lake, Mount Abu District Sirohi.

4. Hon’ble High Court of Judicature for Rajasthan at Jodhpur in matter D.B.
Civil Writ Petition No. 16413/2023 has ordered on dated 19/10/2023
(copy enclose) as below:-

“We direct the respondents to produce the pictorial maps/diagrams

of the work being sought to be carried out by the respondents”

S



“List this case on 02"¢ November, 2023”,

“No further construction shall be carried out till the next date of
hearing”.

5. In compliance to the order passed by the Hon’ble High Court, Jodhpur on
date 19/10/2023, Commissioner Municipal Board, Mount Abu, District
Sirohi has directed to M/s Maheera Construction & Suppliers, Mount
Abu vide letter no. 1725 dated 20/10/2023 to stop the work of fixing
interlocking at Gandhi Vatika at Mount Abu (copy of letter enclosed).

6. During inspection work was not going on.

(Rajendra Gupta) (Shiv Kumar
Assistant Town Planner, RO, RSPCB, Sirohi
Nagar Palika, Mount Abu,
District Sirohi) '
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Photographs of sitc capturcd during inspection is as below
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DETAILED ESTIMATE
OFFICE OF THE 1IUNICIPAL BOARD.MOUNT ABU, DIST.- SIROHI (RAJ.)

lobkmg at gandhl vatika at Mount abu
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HIGH COURT OF JUDICATURE FOR RAJASTHAN AT
JODHPUR

D.B. Civil Writ Petition No. 16413/2023

1. Bharat Singh Rathore S/o Shri Heera Singh Rathore, Aged
About 60 Years, 6/7 Sanand House, NakKkii Road, Mount
Abu, District Sirohi.

2. Bharat Tyagi S/o Shri Omprakash Tyagi, Aged About 40
Years, 72, C.p.w Quarter, Ward No.19, Near Global
Hospital, Block No.1, Mount Abu, District- Sirohi.

----Petitioners
Versus

1. State Of Rajasthan, Through The Secretary To The
Government, Department Of Local Self Government,
Government Of Rajasthan, Secretariat, Jaipur.

2. Director, Directorate Of Local Self Government,
Rajasthan, Jaipur.

3. Municipal Board, Mount Abu, District Sirohi Through Its
Commissioner.

4, M/s Maheera Construction And Suppliers, Through
Commissioner, Municipal Board Mount Abu, District Sirohi.

----Respondents
For Petitioner(s) :  Mr. Pritam Solanki
For Respondent(s) :  Mr. Sunil Beniwal, AAG

HON'BLE THE CHIEF JUSTICE AUGUSTINE GEORGE MASIH
HON'BLE MR. JUSTICE VINIT KUMAR MATHUR

Order

19/10/2023

Learned counsel for the respondents states that the affidavit
of Shri Ram Kishore, Commissioner, ULB would be filed in the
Registry today itself. A copy thereof has been shown to the Court.
On going through the same, we direct the respondents to produce
the pictorial maps/diagrams of the work being sought to be

carried out by the respondents.



(2 0f 2) [CW-16413/2023]

List this case on 02" November, 2023.
No further construction shall be carried out till the next date

of hearing.

(VINIT KUMAR MATHUR),J (AUGUSTINE GEORGE MASIH),C]

174-)ayesh/-
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